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भाग 4 (ग) 
उप-खण् ड(II) 

राज् य सरकार थाा न्‍ य राज् य ्ािधकािरय  ्वारा रारक यकये गये कानीनआ ेिेश  थाा 
निधसीचनाएं 

LOCAL SELF GOVERNMENT DEPARTMENT 

NOTIFICATION 

Jaipur, September 20, 2021 

         S.O.634 .-In exercise of the powers conferred by section 4 of the Rajasthan Lakes 

(Protection and Development) Authority Act, 2015 (Act No. 5 of 2015), the State Government 

issued notification number F8(Ga)(8)Rules/DLB/2015/9366 Jaipur, dated 19.04.2017 which 

was published in the Rajasthan Extraordinary Gazette dated April 25, 2017, by which lake area 

along with its boundaries and protected area of the Udaisagar Lake was declared.  

The objections  and suggestions, received under sub-section (2) of section 4 of the 

said Act in connection with the said notification, were examined and the State Government has 

decided to make the following modifications in the said notification, namely:- 

Modifications 

In the said notification,-  

(1) in the table,  under the head  Details of Khasra Nos. of  village  PANWADI  

GIRWA Distt. UDAIPUR,-   

(i)    the   existing serial number 218  and entries thereto shall be deleted;   

 (ii)  the  existing serial number 219 and entries thereto shall be substituted by the 

following, namely:-  

" 

219 511 / 1 0.1150 0.0420 0.0730   

          " 

(iii)   the   existing serial number 220  and entries thereto shall be deleted;  and 

 

 (iv)  after the existing  serial number 224 and entries thereto, the  existing entries 

appearing at the end shall be substituted by the following, namely:- 

" 

Total Number 222 18.1250 6.2870 9.0980 2.7400 

" 

(2) in the table, under the head Details of Khasra of village   TILAKHEDA 

Tehsil  GIRWA Distt. UDAIPUR,-  

(i) the   existing serial number 285 to 384  and entries thereto shall be substituted by 

the following , namely:-        

" 

285 518 0.0700 
 

0.0700   
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286 519 0.0800 
 

0.0800   

287 520 0.0250 
 

0.0250   

288 521 0.0700 
 

0.0700   

289 522 0.0900 
 

0.0900   

290 523 0.0900  0.0900   

291 523/1 0.0200 
 

0.0200   

292 524 0.0250 
 

0.0250   

293 525 0.0500 
 

0.0500   

294 526 0.0800 
 

0.0800   

295 527 0.2200 
 

0.2200   

296 528 0.0400 
 

0.0400   

297 529 0.0400 
 

0.0400   

298 530 0.0350 
 

0.0350   

299 531 0.0250  0.0250   

300 532 0.4000  0.4000   

301 532/1 0.1800 
 

0.1800   

302 533 0.1200 
 

0.1200   

303 534 0.0500  0.0500   

304 534/1 0.0500 
 

0.0500   

305 535 0.2000  0.2000   

306 536 0.0800  0.0800   

307 537 0.0500  0.0500   

308 538 0.0150 
 

0.0150   

309 539 0.0250 
 

0.0250   

310 540 0.0100 
 

0.0100   

311 541 0.0400 
 

0.0400   

312 542 0.0150 
 

0.0150   

313 543 0.0700 
 

0.0700   
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314 544 0.0850 
 

0.0850   

315 545 0.0200 
 

0.0200   

316 546 0.0400 
 

0.0400   

317 547 0.0300 
 

0.0300   

318 548 0.0100 
 

0.0100   

319 549 0.0100 
 

0.0100   

320 550 0.0200 
 

0.0200   

321 551 0.0250 
 

0.0250   

322 552 0.0350 
 

0.0350   

323 553 0.0400 
 

0.0400   

324 554 0.0150 
 

0.0150   

325 555 0.0100 
 

0.0100   

326 556 0.0150 
 

0.0150   

327 557 0.0700 
 

0.0700   

328 558 0.0350 
 

0.0350   

329 559 0.0500 
 

0.0500   

330 560 0.0100 
 

0.0100   

331 561 0.0200 
 

0.0200   

332 562 0.0250 
 

0.0250   

333 563 0.0200 
 

0.0200   

334 564 0.0100 
 

0.0100   

335 565 0.0200 
 

0.0200   

336 566 0.0600 
 

0.0600   

337 567 0.0150 
 

0.0150   

338 568 0.0300 
 

0.0300   

339 569 0.0400 
 

0.0400   

340 570 0.0350 
 

0.0350   

341 571 0.0400 
 

0.0400   
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342 572 0.0250  0.0250   

343 573 0.0250  0.0250   

344 574 0.0200  0.0200   

345 575 0.0200  0.0200   

346 576 0.0200 
 

0.0200   

347 577 0.0150 
 

0.0150   

348 578 0.0100 
 

0.0100   

349 579 0.0100 
 

0.0100   

350 580 0.0100 
 

0.0100   

351 581 0.0400 
 

0.0400   

352 582 0.0100 
 

0.0100   

353 583 0.0100 
 

0.0100   

354 584 0.0100 
 

0.0100   

355 585 0.0150 
 

0.0150   

356 586 0.0200 
 

0.0200   

357 587 0.0600 
 

0.0600   

358 588 0.2500  0.2500   

359 588/1 0.1400 
 

0.1400   

360 589 0.0150 
 

0.0150   

361 590 0.0250  0.0250   

362 591 0.0200  0.0200   

363 592 0.3200  0.3200   

364 592/1 0.0900 
 

0.0900   

365 593 0.0300 
 

0.0300   

366 594 0.2800 
 

0.2800   

367 595 0.0600 
 

0.0600   

368 596 0.1300 
 

0.1300   

369 597 0.0900 
 

0.0900   
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370 598 0.1500  0.1500   

371 598/1 0.0500 
 

0.0500   

372 599 0.1900  0.1900   

373 599/1 0.0700 
 

0.0700   

374 600 0.1000  0.1000   

375 601 0.1000 
 

0.1000   

376 602 0.1700 
 

0.1700   

377 603 0.2500 
 

0.2500   

378 604 0.1700 
 

0.1700   

379 605 0.0700 
 

0.0700   

380 606 0.0600 
 

0.0600   

381 607 0.0100 
 

0.0100   

382 608 0.0100 
 

0.0100   

383 609 0.0100 
 

0.0100   

384 610 0.2300 
 

0.2300   

" 

(ii) the   existing serial number 389 to 430 and entries thereto shall be substituted by 

the following , namely:-    

"   

389 615 0.0300 
 

0.0300   

390 616 0.0250 
 

0.0250   

391 617 0.0400 
 

0.0400   

392 618 0.0250 
 

0.0250   

393 619 0.1000 
 

0.1000   

394 620 0.0950 
 

0.0950   

395 621 0.0600 
 

0.0600   

396 622 0.1000 
 

0.1000   

397 623 0.0700 
 

0.0700   

398 624 0.0500 
 

0.0500   

399 625 0.0400 
 

0.0400   
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400 626 0.0400 
 

0.0400   

401 627 0.0500 
 

0.0500   

402 628 0.0600 
 

0.0600   

403 629 0.0600 
 

0.0600   

404 630 0.0150 
 

0.0150   

405 631 0.0400 
 

0.0400   

406 632 0.0250 
 

0.0250   

407 633 0.0100 
 

0.0100   

408 634 0.0250 
 

0.0250   

409 635 0.0200 
 

0.0200   

410 636 0.0250 
 

0.0250   

411 637 0.0200 
 

0.0200   

412 638 0.0150 
 

0.0150   

413 639 0.0150 
 

0.0150   

414 640 0.0150 
 

0.0150   

415 641 0.0150 
 

0.0150   

416 642 0.0250 
 

0.0250   

417 643 0.0100 
 

0.0100   

418 644 0.0500 
 

0.0500   

419 645 0.0450 
 

0.0450   

420 646 0.0400 
 

0.0400   

421 647 0.0400 
 

0.0400   

422 648 0.0300 
 

0.0300   

423 649 0.0400 
 

0.0400   

424 650 0.0400 
 

0.0400   

425 651 0.0300 
 

0.0300   

426 652 0.0350 
 

0.0350   

427 653 0.0400 
 

0.0400   



भाग 4(ग)                      रारस् ाान रार-पत्र, दिसम् बर 29, 2021               1453 

428 654 0.0400 
 

0.0400   

429 655 0.0400 
 

0.0400   

430 656 0.1200 
 

0.1200   

"; and 

 

 

(iii) after the existing  serial number 484 and entries thereto, the  existing entries 

appearing at the end shall be substituted by the following, namely:- 

" 

Total Number 484 275.5100 251.7050 20.0550 3.7500 

    " 

                                                                     

[NO. F.8(Lake)(    )/DLB/21/1853-1872] 

By Order of the Governor, 

Bhawani  Singh  Detha, 

Secretary to the Government. 
 

_____________ 

 

Government Central Press, Jaipur. 

 


